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Irrigation in Purulia District West
Benga]

110. Shri Subiman Ghose: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that a team
of experts from Technical Co-opera-
tion Mission recently toured Purulia
Mission (West Bengal);

(b) if so, the purpose of the tour;

(c) whether the team has given any
suggestions regarding the improve-
ment of irrigation there; and

(d) if so, the details thereof?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) to (d).
No information is available.

Push Buttons in Lady Compartments

111. Shri Sarju Pandey: Will the
Minister of Railways be pleased to
refer to the reply given to Starred
Question No. 809 on the 26th August,
1960 and state:

(a) the reasons for not providing
push buttons in ladies compartments
on the Northeast Frontier, Southern
and South Eastern Railways;

(b) in what other railways push
button arrangements have since been
provided;

(c) whether Government contem-
plates to provide push button system
in other compartments also; and

(d) the bemefits achieved from this
arrangement?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (b).
Instructions have been issued to Cen-
tral, Eastern, Northern, North-
Eastern, Western and South Eastern
Railways to provide push button
arrangements in ladies compartments
as an experimental measure. It is
not considered necessary to provide
this facility at present on the North
East Frontier and Southern Railways
where travel conditions are compara-
tively safer.

(c) There is no such proposa' at
present,

(1) So for there has been no occa-
sion necessitating the operation of this
device. It is premature to assess the
benefits derived from this arrange-
ment.

Water Troughs

112, Shri Anirudh Sinha: Will the

inister of Railways be pleased to
refer to the reply given to Starred
Question No. 1132 on the 17th March,
1955 and state what further progress
has been made in the construction of
water troughs and shelter for animals
since 1955 upto the 30th September,
1960?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): The number
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of stations, provided with water
troughs andlor shelter for animals
since 1955 to 30th September, 1960 is
indicated below against each Railway:

Northern 19
North-Eastern 64
Central 11
South-Eastern 6
Western 25
Eastern 7
South-Eastern 18
North-East Frontier Nil.
Land in Delhi

113. Dr. Ram Subhag Singh: Will
the Minister of Health be pleased to
state:

(a) the total acreage of urban and
suburban lands released in Delhi this
year for house sites; and

(b) the acreage of land that still
remains frozen?

The Minister of Health (Shri
Karmarkar): (a) and (b). Presum-
ably the intention is to elicit informa-
tion in respect of 34070 acres of land
that was notified for acquisition by
the Chief Commissiener, Delhi on the
13th November, 1959. If so, it may
be stated that 16 colonies comprising
an area of 466 acres of land, the lay-
out plans of which had been fully
sanctioned by a competent local
autherity, have so far been released.
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Demurrage Charges

115. Shri M. B. Thakore: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that demur-
rage charges received by the Govern-
ment each year are on the increase;
and

(b) the demurrage charges collect-
ted during 1955, 1956, 1958 and 1959?

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) and
(b). Separate statistics for demur-
rage collected by the Railways are
not maintained.  Statistics maintain-
ed for the wharfage and demurrage
charges togther show gradual increase,
This is partly due to increase in the
traffic carried on the Indian Railways
and partly due to greater delay in
loading or release of wagons and re-
moval of consignments by the trade.

Andul Bridge Causeway

116. Shri Aurobindo Ghosal: Will
the Minister of Railways be pleased
to state:

(a) whether the Railways had re-
ceived any recommendation from the
West Bengal Government for widen-
ing the Andul Bridge Causeway of
South-eastern Railway;





